
REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD, NOIDA

fAi: |}- oy-2022
at:) 48/L-75/2622

To,

The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail-judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to the order passed by Hon'ble NGT, New

Delhi on dated 23.12.2021 in matter- OA No. 1002/2018 Abhisht Kusum

Gupta (Applicant) Versus State of Uttar Pradesh & Ors. (Respondents).

Sir,

With reference to the subject mentioned above, this is to inform you that in

compliance to the order passed by Hon'ble NGT, New Delhi on dated 23.12.2021 in the

matter of OA No. 1002/2018 Abhisht Kusum Gupta (Applicant) Versus State of Uttar

Pradesh & Ors. Respondent(s), the compliance report is submitted for your kind perusal

and necessary action please.

Yours Sincerely

(Praveen Kumar)
Regional Officer

Capy to:

1. Chief Executive Officer, New Okhla Industrial Development Authority, Noida,

Gautam Budhha Nagar.
2. Member Secretory, U.P. Pollution Control Board, Lucknow.

3. Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/ NGT, New Delhi.

4. Chief Law Officer, U.P. Pollution Control Board, Lucknow.

5. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow.

Regional Officer

ufera: -12/1, dER-1,gST-201301 To :0120-4974552

TT: TC-12V, fàTT Us, AdI TTR, TUTG 226010

elup peb letterfuppcb, noida !lettel SlankSadW.uppeb.com,e-mail : ronoida@uppcb.in



STATUS REPORT IN COMPLIANCE OF

HON'BLE NATIONAL GREEN TRIBUNAL

ORDER DATED 23 DECEMBER, 2021

IN

ORIGINAL APPLICATION NO 1002/2018

TITLED

Abhisht Kusum Gupta

Vs

State of Uttar Pradesh & Ors.



1. Background

The issue pertains to remedial action for preventing

untreated sewage going to the "irrigation canal" in Sector

137, NOIDA. Non-functional/deficient STPs in high rise

buildings in Noida, industries as well waste water from

upstream from Delhi and Ghaziabad from into the said

canal which join Yamuna have been identified as major

sources of pollution. Accordingly, NOIDA, Ghaziabad Nagar

Nigam, Delhi Jal Board (DJB), East Delhi Municipal

Corporation (EDMC) and Nagar Palika Parishad, Khoda

Makanpur have been identified as the authorities required

to take the remedial action.

Hon'ble Tribunal had constituted a Committee to

ascertain the factual status. In compliance of same, the

report of CPCB dated 01.11.2019, recommended the steps

to be taken by NOIDA, Ghaziabad Nagar Nigam, Delhi Jal

Board (DJB), East Delhi Municipal Corporation (EDMC) and

Nagar Palika Parishad, Khoda Makanpur. Thereafter,

NOIDA Authority vide letter had submitted updated

action taken report and future action plan to CPCB for



abatement of pollution of NOIDA drain. Also, joint

inspections had been carried out by team of CPCB, District

Administration, NOIDA and UPPCB to ascertain status of

functioning of TPs in group housing societies in NOIDA.

Further a detailed status report was filed by UPPCB on

dated 23.11.2021 in compliance of the order passed by

Hon'ble Tribunal on dated 30.07.2021.

Further, Hon'ble Tribunal in its order dated

23.12.2021 had passed following orders in said matter:

.UPState PCB/Irrigation Department/Urban Development UP

vi. Maintaining water quality of irrigation canal (Kondli
drain) as per Water Act. STPs to be consented accordingly and
regular monitoring of performance of terminal STPs as well as of
group housing societies required.

vii. Khoda Nagar Palika to set up required STP and State of
UP to frame and execute policy as directed in Para 17 above. .."

Compliance andActionTaken Report

Kondli Drain-

In compliance of directions of Hon'ble Tribunal, UPPCB

is in process to install online continuous monitoring

system in Kondli Drain. Online bidding process through
GEM Portal is initiated by UPPCB. Meanwhile Regional
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Laboratory, NOIDA, UPPCB has been carrying out monthly

monitoring of Kondli drain for general parameters and

Fecal Coliform. Composite Sampling of Kondli Drain has

also been carrying out by UPPCB. Results have been

presented in tables below-

Water Quality (Composite sampling) of U/S & D/S of Kondli

Drain in Noida

Date of Sample Collection- 07.01.2022

Parameters Sampling Point
Down Stream| Up Steam

Lat-28.601913 Lat-28.473076
Long-77.405751Long-77.336993

Kondli drain Haridrshan | Kondli Drain near
police chowki, Sector-11, | Vill-
Noida

Chak
mangurola, sector-
168, Noida
Slightly BlackishColour Blackish

Odour Unpleasent Unpleasent

pH 7.52 7.10

COD (mg/) 442 160

BOD (mg/) 216 45

TSS (mg/) 312 82

Total Coliform 1.2x106 7.6x105

(MPN/100ml)_
Fecal Coliform 9.4x105 3.1x105

L(MPN/100ml)



Date of Sample Collection- 28.01.2022

Parameters Sampling Point
Down StreamUp Steam

Lat-28.601913 Lat-28.473076
Long-77.405751Long-77.336993

Kondli drain Haridrshan | Kondli Drain near|

police chowki, Sector-11, Vill-
Noida

Chak
mangurola, sector-
168, Noida
Slightly Blackish

Colour Blackish

Odour Unpleasent Unpleasent

.59 7.52pH

CoD (mg/) 520 400

120BOD (mg/)D 150

TSS (mg/) 272 128

Total Coliform | 21x105 15x105

(MPN/100ml)
Fecal Coliform | 14x105

(MPN/100ml)_
12x105

Date of Sample Collection-14.02.2022

Parameters Sampling Point
Down StreamUp Steam

Lat-28.601913 Lat-28.473076
Long-77.405751Long-77.336993

Kondli drain Haridrshan Kondli Drain near
police chowki, Sector-11, Vil
Noida

Chak
mangurola, sector-

168, Noida
BlackishColour Slightly Blackish

Odour Unpleasent Unpleasent

pH 7.45 7.53

COD (mg/) 464 336

BOD (mg/) 162 78
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90
212TSS (mg/)

35x105
Total Coliform 28x105

L(MPN/100ml)_ 11x105
Fecal Coliform | 22x105

(MPN/100ml)_

Date of Sample Collection- 04.03.20022

Sampling Point
Parameters Down StreamUp Steamn

Lat-28.601913 Lat-28.473076
Long-77.405751Long-77.336993

| Kondli drain
Haridrshan police chowki, Vill-
Sector-11, Noida

near Kondli Drain near
Chak

mangurola, sector-
168, Noida
Blackish

BlackishColour

Unpleasent
Unpleasent

Odour

7.517.59pH

432cOD (mg/) 576

96
BOD (mg/) 222

144
TSS (mg/1) 306

38x105
Total Coliform | 40x105

(MPN/100ml)_
Fecal Coliform | 27x105

(MPN/100ml)
21x105

Date of Sample Collection- 28.03.2022

Parameters Sampling Point
_

Down StreamUp Steam
Lat-28.601913 Lat-28.473076
Long-77.336993
Kondli

Long-77.405751
near | Kondli Drain near

Chak
drain

Haridrshan police chowki, | Vil-
Sector-11, Noida mangurola, sector-

168, Noida
Blackish Blackish

Colour

Odour Unpleasent Unpleasent
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7.59
7.51pH

304
COD (mg/) 416

90BOD (mg/l) 144

138
TSS (mg/) 264

27x105
Total Coliform | 33x105

(MPN/100ml)_
Fecal

|17x105
Coliform | 27x105

(MPN/100ml)_
Water Quality of Kondli Irrigation Canal at Entry andExit Point of NOIDA as

observed during compositesampling

As is evident from the above results, though beyond

generalstandards, quality of drain with regards to general

parameters as well as Fecal Coliform is better at

confluence point of River Yamuna at Sector 168, NOIDA

compared to its quality at Sector 11, NOIDA where it

enters the geographical boundary of NOIDA.

Group Housing Societies-

In compliance of directions of Hon'ble Tribunal, all

Group Housing Societies as listed by Noida Authority have

been re-inspected by joint team of NOIDA Authority and

UPPCB for assessing status of installation, operation and

efficacy of captive sewage treatment plants with regards

to Fecal Coliform, amog other parameters.

Out of 95 listed Group Housing Societies, STPs were

found established in 76 societies, samples of treated
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effluent from all 74 operational STPs (1 GH Society with

no Occupancy and 1 STP under maintenance) have been

drawn and analysed at NABL accredited laboratory of

Board. Status of compliance with regards to discharge

standards for Fecal Coliform and other parameters for

STPs of group housing societies and status of installation

with regards to all 95 group housing societies has been

detailed in Table below-

STP Not STP
Under
Installati

Complyi | Not
ng STP

Repor
Complyi |t
ng STP

No. of GHP STP
Installed Installed

Await
on ed

| 13 38| 76

Under
95 5 36 0

(94+1

construction)
The Discharge ofall GH Societies is being tapped & treated at terminal STPs of Noida

Authority

As is evident from above table, 36 STPs were found to be

complying with regards to discharge standards for Fecal

Coliform, BOD, COD and pH among others. Action by

means of issuing show cause notice, imposition of

Environmental Compensation and initiating prosecution

under relevant sections of Water (Prevention & Control of

Pollution) Act, 1974 has been initiated against group

housing societies where STPs have been found to be

operated but not achieving norms, not installed or not

operational during joint inspection.

Further, As stated in the last compliance report filed by

UPPCB that 77 Group Housing Societies were found
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defaulter out of 95 Group Housing Societies. Actions

against the defaulters were initiated as Prosecution

against 62 defaulters Group Housing Societies/Developers

under Provisions of Water (Prevention & Control of

Pollution) Act have been filed and rest Prosecution are in

process to be filed by UPPCB in the Special Judicial1

Magistrate Court (Pollution) Lucknow. Imposition of

isEnvironmental1 Compensation against defaulters is

initiated. List of group housing societies along with their

compliance status and action taken is annexed as

Annexure I of the report.

Status of Noida STPs-

There are 06 STP's established and operational in

NOIDA, the details of STPs are stated in the table below

Capacity| Techn
ology

S.No. STP's Year of Consennt
establish status from

UPPCBment
20111. Sector-50 25 MLD SBR Yes

Noida
Sector-50 34 MLD SBR 2015 YesL.

Noida
3. Sector-54 33 MLD SBR 2011 Yes

Noida
Sector 54

Noida
4. 54 MLD SBR 2015 Yes

5. Sector-123 35 MLD SBR 2011 Yes
Noida

Sector-1686. 50MLD SBR 2012 Yes
Noida

All six STP's that are operational in Noida are having



valid consent to operate from UPPCB. Regular Monitoring

of these STP's is done by UPPCB. The analyses is done

with respect to general parameter and fecal coliform, the

reports of analysed samples collected on dated

07.03.2022 are stated in the table below-

WATER QUALITY OF STP's IN NOIDA

STP Detail

|Sector-50
Noida

Sector-50 Sector-54
Noida

Sector-54 Sector-123 Sector-1658
Noida (50

MLD SBR
Noida Noida Noida

(35 MLD

SBR
(54 MLD

SBR
Outlet),
Noida

(34 MLD
SBR

(33 MLD
SBR

Paramete (25 MLD
SBR

Outlet),rs
NoidaOutlet),

Noida
Outlet),
Noida

Outlet),Outlet),
Noida Noida

Colourless Colourless
Colour Colourless Colourless Colourless| Colourless

Odourless Odourless OdourlessOdourless Odourless Odourless
Odour

7.39 7.32 7.47 7.53 7.59 7.61
pH (6.5-

9.0)

21 18 15 13.5 27 24BOD (30
mg//)

136 128 112 104 168 160
COD (250

mg/)

60 58 55 51 74 70TSS (100
mg/)

1.30 0.54 1.10 0.50 0.12 0.68Phosphoro
us (as P04)

(5 mg//)
Nitrogen
(as NOa)

mg/

0.44 0.50 0.32 0.42 0.28 1.0

11x10214x102 13x102 15x102 16x102 20x102Total
Coliform

(MPN/100
mL)
Fecal 830 680 780 930 540 780

Coliform
(<1000
MPN

100mL)
As per the above table, the STP's in Noida are conforming
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the norms.

Detailed compliance report with regards to broader

issues raised by Hon'ble Tribunal is being filed by the

NOIDA Authority, the nodal agency in the said matter.

Status of Water Treatment at Nagar Palika Parishad, Khoda

Makanpur

Nagar Palika Parishad, Khoda Makanpur comes under

administrative jurisdiction of district Ghaziabad. The said

area was classified as Gram Sabha area until 2016 and was

accorded the status of Nagar Palika Parishad in the year

2016.

Earlier, Executive Officer, Khoda Makanpur had

informed that no land was available within geographical

boundaries of NPP for new infrastructure, however, same

has been not materialized and presently no plan is in place

for treatment of domestic effluent generated from the

region. In view of said non-compliance Environmental

Compensation of Rs. 70,00,000/- (Rs. Seventy Lakh) has

been imposed on NPP, Khoda Makanpur by UPPCB vide its

letter dated 23.11.2021, copy of same is annexed as

Annexure II of the report. UPPCB has requested District

Magistrate, Ghaziabad to recovery the imposed

Environmental1 Compensation vide letter dated-

25.02.2022. Copy of the letter is annexed as Annexure- HI.
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Prosecution against Executive Officer, Nagar Palika

Parishad, Khoda Makanpur, Ghaziabad has been filed

under Provisions of Water (Prevention & Control of

Pollution) Act by UPPCB in the Special Judicial Magistrate

Court (Pollution) Lucknow.

Compliance report is hereby submitted for your kind

perusal please.

Peoce
Regional Officer

U.P. Pollution Control Board
Noida, GB Nagar
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UTTAR PRADESI POLLUTiON CONTROL HARD

Ref No ZE 1c-A/aD-409/Taloznmo/2021 Dates )

nfGruriTe

f 01.11.2021 T F0 70.00.000/-(0 HER FI T) uirrrra angk 3frfrai

z UBINO570150 15 fen T T1 à

(t

.



UTTAR 'RADESI POLLUTION CONTROL H0ARD

Rel No- HHIS* /C-1/z0-772/2022 Date:.9242

TTIRTRYTArEI

HSTCU,

68573/-1/10 499/Tuio
Sty /2021 23.11.2021 5 FH T aTt rH ERTTR HTeT uftE

70,00,000 0 mR FTE A) yfavuita yfu aeNiTT Jai eni7TR

2083/*/-340/2022 fa 22022022 T 4TE 9 favg as ET

TORO uay ais IT FIRET 701502010002104 IFSC Code-UBINOS70150, qa

1. qufarU 7feNI, TT1 TOHO ET AyaU as, TUS

a222-


